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PAPERS LAID ON THE TABLE

Press Council Rules, 1979 and Annual 
Report of National Film  Develop­
ment Corporation (P) Ltd., New 

Delhi, for 1977-78.

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANl):  I  beg  to  lay  on  the
Table: —

(1) A copy of the  Press Council 
Rules, 1979 (Hindi and English ver­
sion?)  published in Notification No. 
G.S.R. 286 in Gazette of India dated 
the 17th February, 1979, under sub­
section (3) of section 25 of the Press 
Council Act, 1978. [Placed in Library. 
See No. LT-3340/79].

(2) A copy of the Annual Report 
of the National Film  Development 
Corporation Private Limited,  New 
Delhi for the year 1977-78  along 
with the Audited Accounts and the 
comments of the  Comptroller  and 
Auditor General thereon, under sub­
section (1) of  section 619A of  the 
Companies Act,  1956.  [Placed in 
Library.  See No. LT- 3341/79]

Reviews and annual Reports of Mad­
ras  Refineries  Ltd.,  Madras for
1976-77 and 1977-78 and  Mad­
ras Fertilizers Ltd. Madras for 
1977-78 and two statements for

DELAY

THE MINISTER  OF PETROLEUM, 
CHEMICALS  AND  FERTILIZERS 
(SHRI H. N. BAHUGUNA): I beg to 
lay on the Table :r-

(1)  A copy each of the following 
papers (Hindi  and English versions) 
under sub-section (1) of section 619A 
of the Companies Act, 1956:—

(a)  (i) Review by the Govern­
ment on the working of the Mad­
ras Refineries  Limited,  Madras, 
for the year 1976-77.

(ii) Annual Report of the Mad­
ras Refineries  Ltd., Madras for 

the year 1976-77  along  with the 
Audited Accounts and comments of

12.03 hrs. the Comptroller and Auditor Ge­
neral thereon,

(b) (i) Review by the Govern­
ment on the working of the Mad­
ras Refineries  Limited,  Madras, 
for the year 1977-78.

(ii) Annual Report of the Mad­
ras Fertilizers  Limited,  Madras 
for the year 1977-78  along with 
the Audited Accounts and the com­
ments of the Comptroller  and
Auditor General thereon. [Placed 
in Library. See No. LT-3342/79].

(c) (i) Review by the Govern­
ment on the working of the Mad­
ras Fertilizers  Limited,  Madras, 
for the year 1977-78.

(ii) Annual Report of the Mad­
ras Refineries Limited,  Madras, 
for the year 1977-78 along  with 
the Audited Accounts and the com­
ments of  the Comptroller  and
Auditor General thereon.

(2)  Two statements (Hindi  and 
English versions)  showing  reasons 
for delay  in  laying  the  papers 
mentioned  at item  l(a) and 1(b) 
above. [Placed in Library.  See No. 

No. LT-3348/79]

Re$ort of Law Commission on conges 
TION OF UNDER-TRIAL PRISONERS IN JAILS 
AND A STATEMENT FOR NOT LAYING  THE
Rind Version, Report (Hindi) of Law 
Commission on  Recognition of 
Foreign  Divorses and a statement, 
Report re. Execution of provision of

MRTP ACT. VTFT ETC. BTC.

THE MINISTER OF LAW, JUSTICE 
AND COMPANY  AFAIRS  (SHRI 
SHANTI BHUSHAN): I beg to lay in 
the Table:—

(1)  (i) A copy of the  Seventy- 
eight Report of  the  law  Commis­
sion congestion of Under-trial Pri­
soners in Jails.

(ii) A statement (Hindi and Eng­
lish versions) explaining reasons tor 
not laying simultaneously the ittwrti


